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were raped. Such threat is being given in the
hospital. There was great discontent and
indignation and many of the nurses were in
tears. | have brought these to the notice of the
Chief Minister immediately. I do not know
whether the Central Government is aware of
such a treatment being meted out to the nurses
in different parts of the country. In this case
the allegations were against some junior
doctors, not any senior doctor. Nures not only
from Uttar Pradesh hut from other States also
were there. Has it occurred to the Government
that if such things happen, the nursei will
naturally seek employment elsewhere. This
has been happening in many parts of the coun-
try, including hospitals I gave the example of
Allahabad because Allahabad is famous for a
variety of reasons nowadays also. "Would the
hon. Minister investigate this matter and see
what steps can be taken in consultation with
the State Government in order to prevent this
kind of inhuman treatment being given to the
nurses of our country?

SHRI RAVINDRA VARMA: Sir, it is true
that there are reports occasionally of
maltreatment 61 various kinds and this causes
concern not only to the Government but to our
society as a whole, because in the case of a
noble profession like ours-ing it is essential
that the highest respect and human respect is
shown to those who take to this profession.
Sir, the hon. Member referred to a particular
instance about what he learnt when "He was in
Allahabad. I sha5j certainly get in touch with*
the State Government to know what happened
and what can be done. Sir> I would like to say
that there are about ninety thousand nurses
working in different hospitals all over the
country. Whatever we say in drawing attention
to difficulties here or there, or incidents here
or there, should not contribute to creating an
atmosphere where there is feeling of insecurity
and, therefore, air, this is a question
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which has to be looked at not merely from the
point of view of the Government or the
Opposition but of the national necessity to
create a proper atmosphere.

SHRI BHUBESH GUPTA: This is a moral
lectura,

MR. CHAIRMAN: Next question.

Quota of railway berths in trains for
Railway Headquarters and Minister of
Railways

*322. DR. (MRS.) SATHIAVANI
MUTHU: t SHRI E. R.
KRISHNAN; SHRI M.
KADERSHAH:

Will the Minister of RAILWAYS be
pleased to state:

(a) what is the total number of berths in
first and second class which are available in -
:he Paschim Express, Tamil Nadu Express, K.
K. Express, and G.T. for journeys from Delhi;

(b) what is the quota of seats in each of
these trains at the discretion of the Minister
of Railways and Railway Headquarters
separately; and

(c) what are the criteria for allotment of
the quota by the Minister 0? Railways and the
Railway Headquarters?

THE MINISTER OF RAILWAYS (PROF.
MADHU DANDAVATE): (a) to (c). A
statement "is ~laid on the Table of the

"

House".

Statement

(a) The total number of berths/ seats in
Airconditioned, Air-conditioned, 2-tier
s"ePer, 1st class, Air-conditioned Chair Car
and second class available ex. Delhi by
Paschim Express, [jamil Nadu Express, K. K.
Express and G. T. Express trains is shown
below:

tThe question was actually asked
on the floor of the House by Dr.
(Mrs.) Sathfavail! Muthu.
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Second Class
ACC AC st AC
2-Tier Class  Chair Car Berthks  Seats
(i 26 Up Paschim Express . 14 . 110 .. 249 456
(i) 122 Up Tamil Nadu Exp-
ress . . . . 18 94 48 146 f2g
(sii) 126 Up K.K. Express
(1) for Bangalore . . .. 46 26 .. 932
(2) For Trivandrum Central .- 46 26 . 225 .
(ie) 16 up G.T. Express =3
(1) for Madras . . 10% .. BE* 34* 06% 8%
11400 . 225, Bo@
(2) 1'-;r.('."|:thin Harbour Ter-
minus . . . o0
(3) for Bangalore . . . .. 22 150
(4) for Waliair ‘hi-weekly) .. o . .. 75
(5) for Bieopal (trieweekly) | - . .. .. 75 .
* On A.C. days (bi-weekly) @On non-AC days.

(b) There is only one guota known below, There is no other quota at
ag Headquarters quota for emergent the discretion of the Railway Minis-
booking. details of which are given ter.

ACC AC 15t AC Chair Sgond class
2-Tier class Car Sleeper
herths
(i) 26 Up Paschim Express . . 2 . 12 . 3]
(i) t2z2 Up Tamil Nadu Express . . 2 8 4 20 4
(iii) 126 Up K.K. Express : Qﬁ'
(1) for Bangalore . . 8 2 8
(2) for Trivandrum , . . . .. 8 2 8
(iv) 16 Up GT Express
(1) for Madras . . . . 2 .. 6 5 12
(2) for Bangalore . . . . .. .. 4 .. 12
(3) for Cochin Harhour Terminus . . .. 4
(4) for Waltair . . - . 6
. 6

(5) for Bhopal . . . . . ., ‘. ..
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(c) The  Headquarters quota  is
meant for use of the Central/State?
Ministers and high officials entitled
to requisition rail accommodation on
"High Official Requisition". When
this quota is not utilised by those

enftitled to it, Members of Parlia
ment, foreign tourists, Press cor
respondents, Government officials

travelling on duty and" other com

passionate  cases, i.e. those having
to  travel suddenly in  connection
with  death, serious illness etc. are
accommodated  against the  unutilised

quota. Any accommodation left unu
tilised out of the Headquarters quo-
tai after meeting the above require
ments, is released in favour of pas
sengers on the waiting list at the
station. The utilisation of this
quota is kept under constant supervision
to ensure proper use.

DR. (SHRIMATI) SATHIAVANI MUTHU:
According to the statement, the allotment of
AC-II tiers in ' G.T. Express in nothing; it is
'nil'. T would like to know whether there is any
proposal of the Government to allot AC-H tiers
in G.T. Express. Secondly, there are a number
of AC chair car seats. Is there any proposal to
increase their number? Thirdly, there is a quota
meant for use of the Central/ State Ministers
and the staff entitled to it. Generally the State
or Central Ministers travel by air, not by train.
Will the Minister consider increasing the quota
of Members of Parliament?

PROF. MADHU DANDAVATE: The
answer to the first two supplementa-ries is 'no'.
As regards the third, if the category mentioned
does not travel by train,, in that case
thatT uota will be available to Members of
Parliament foreign tourists, Press corres-
pondents and Government officials travelling
on duty.

DR. (SHRIMATI) SATHIAVANI MUTHU.
I have already put the question that the
category mentioned travels by air. I want the
preference to be given to Members of
Parliament.

PROF. MADHU DANDAVATE: 1 have
already clarified in the written
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answer that on every train a specific quota for
Members of Parliament is already there. In
addition, as she says the quota of Central and
State Ministers whol travel by ah will also be
available, and the first priority will be given
to the Members of Parliament.

SHRI N. K. P. SALVE: Sir, I agree with
the Minister,, but it must be pointed out to
him that Members of Parliament experience
great difficulties in finding accommodation.
Invariably, specially at the mid-stations they
find it extremely difficult to get '
accommodation. We have to approach the
Minister and with his intervention we get
accommodation. There is something basically
wrong somewnere because if that is not so
how could we get the accommodation after
his intervention? I am not saying that you
should not help in future... (Interruptions).

But in the intermediate station, there is any
amount of difficulty. If I have to travel from
Nagpur, then I do not know whether I am ever
going to get a seat in a train. Therefore, one !
has to travel by plane from intermediate
station. You know,, Sir, what a calamity plane
travel in these days They are always late and
so on and so forth. Therefore, I would like to
know from the Railway Minister whether he
is willing to look into the matter whether there
is something basically wrong in the
implementation of the system which has,
inherited.

PROF. MADHU DANDAVATE: Sir, I do
concede that Members of Parliament do come
across many difficulties in  securing
reservations. But, Sir, there is nothing
basically wrong with the reservation system.
The hon. Member should kindly note that the
Indian Railways carry nearabout one crore of
passengers everyday. Almost 1/ 60th of the
country is always travelling on the Railways.

SHRI PILOO MODY: Some are going to
rallies.

PROF. MADHU DANDAVATE: If those
who come even for rallies—ir-
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respective of their party affiliations —reserve
the coaches in time after making the payment.,
then w,e give reservation to them also whether
(Interruptions) They may be for Kisan
Sammelan or for Congress (I) rallies, if they
pay, they get the reservation. We are interested
in getting more earnings. After all being-
Commercial organisation we will be more
happy if there are more rallies so that we get
more earnings. (Interruptions) As far as Shri
Salve's assertion that sometimes he had to
approach the Railway Minister. Sir, I have
made it clear already that there is no such
thing as Railway Minister's quota at all. I will
give a simple illustration. Once my wife and
brother wanted to go by a particular train,, but
no quota was available as the quotas are
released after 12 o'clock and 5 o'ci*ck,
therefore they had to cancel their programmes
and go bl another train. Whenever [ intervene,
it is for the quota which is not fully availed
OI- We see to it that the quota is closed at 12
o'clock for the evening trains and at 6 o'clock
for the other trains. Therefore, if some quota is
available and if they telephone me or my
special Assistant or my Private Secretary,, it is
in that quota that they are accommodated.
There is no nepotism. If seats are available,
ithey are given.

Y Mgy FIRE WA ¢ A9
qfg ST WA wEAT S FE FAATH
FY FI F9 (7 AT H AL T, g
waw & a1 a{waarg & oz awer
§ Ta% 1 wg 2] fAAAr 77 famd
¥ 20, 220w ¥ AR A I
vy # 7T wagfaar 2 &) 3w
% 3% fon FE wrer @i 8 | At f
ST ATEAT # T A e wE S
T TETT FT FIE SrAEAT T arfw
I At w1 gt A @ fogm
foer & 7
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SYo AY qogEA : T o7 fafram
miedi & ar # &, gm qw AT iAT &
are # 7Y & gafay oa gv7 w71 T\
AT =9 ARG g97 TE 2 | afaw g
arg 7 § f& gt #er aw 2 41
AHAIT 7= T 771§ 91T wAeifzg
FHEY T Y qgAF WrAT F, A@i ¥ Ay
fasre 77 g & f& 37 #12 #1397
faar w17 )

DR. BHAI MAHAVIR: Sir, long-term
reservation has been introduced and I think we
can reserve seats up to six months before the
journey. But there is one difficulty that has
arisen because of this facility. Sometimes there
is a sudden emergency. People cannot foresee
any reason for undertaking a journey but
because if illness or death or some such cause,
they have to have a reservation in a train. In
that case, they are completely stranded. They
do not have any remedy in this situation.
Therefore,. I would like to ask the Minister if
there is any proposal to keep some seats out of
the available accommodation for such
emergencies and also to ensure that these seats
are not misused by black-marketeers or
exploited by profiteers. There is a need for
making some accommodation available for
such emergencies. Is there any proposal? I am
told that there is a proposal] but it has not yet
found acceptance with the Railway Board. I
would like to know what the decision is.

SHRI PILOO MODY: This is called the
outpatients reservation.

PROP. MADHU DANDAVATE: Would
ycu reply to the question? Sir, in my reply [
have already indicated the Headquarters quota
that is available for the various trains. In the
written statement I have also clarified the very
point which the hon. Member has asked. I will
read it again for his Information. "When this
quota is not utilised by those entitled to it,
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Members of Parliament, foreign tourists, Press
correspondents, Government officials
travelling on duty and other compassionate
cases, i.e., those having to travel suddenly"—
exactly your words—'those having to travel
suddenly in connection with death or serious
illness etc., are accommodated against the
unutilised quota."

DR. BHAI MAHAVIR: Sir,, my question
remains. It is not reservation. Thi5 can be
done only against a quota, and that too
unutilised quota. My suggestion is that ithere
mus; be some provision made for
emergencies. Life has its own emergencies.

| AW ANT QT qFH
RE1ET § ST 7 g6 aand 5 oowoe
qiso &1 glaar foaeft & Atz g arr
19 THo Trso &1 | "ifa’ﬂT ﬁl’ﬂ?ﬁ%
aFfFa & ga¢ FaF Y T Fg97 IT=AT
7 ety arsw ¥ forr 5% 5 fam
TET TT A A BT ASTEN 7T FIAT )
gw @nn # fzae &3/ ¥ fao 75 &
FTHATL ATH & § a9 aF FTH 777 ¥ |
# quar swgar F fr oF sesd
ar  wa=rfEl w1 AgTETr wTF
Fo mrT weE fomr ¥ ar aw ¥ oaw
ATF-UH TS T F5T GF ST 7 TAT L |

Mo 7Y VAN : =7, TTAHIT
azEq 1 & qarr mEavg fe ag forama
waezfer w4t § A Fwedi ¥ F 9
Zw At & forr e & e arfemrie
zrew & A fomamm wrget & o 0w
11 7% & 2 3% 7% fady arfemiz &
aeil # & 3@t fofmm w3
T &) AT 7T g Y A X F
arz gy fazdt v ot gwe A
w1 § 37T fewe & oty | GaT #f-
o 7o Py 3 1 & awwra £ v oy
sy gfaar 2 o )
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oY wYE IR T LR SRR 2 1A
T AET FIR T § IR i AT |
ITF 917 7 7E FATAT ) (interruptions)

SHRIMATI PURABI MUKHOPA-
DHYAY: Sir, is it not a fact that as far as the
Eastern Railway is concerned, they are very
particular about the reservation o:: MPs. and
we have never faced any difficulty so far as
our reservation 1iS! concerned? If that
efficiency is shown to non-MPs. we will be
very glad because w.e are told that at every
counter if an amount of Rs. 10 or Rs. 15 is
paid then the passenger gets his ticket. Such is
not our experience because as MPs. we are
treated well and we have never been refused
any accommodation even at the last moment. I
am one of those who travel very frequently
and who come to the station at the last mo-
ment. But even then I get my reservation. But
the non-MPs who travel on our railways have
to face utmost difficulties in every section of
our railways. The hon. Minister should do
something for them and not for us.

PROF. MADHU DANDAVATE: Sir, I can
assure -he hon. Member that the efficiency
which she has praised in relation to the
reservation for M.Ps,, we will try our best to
see that efficiency percolates ito the reserva-
tion for others also and in that we also seek the
co-operation of others.

SHRI N. P. CHENGALRAYA NAIDU: Sir,
I am glad that the hon. Minister has Just now
said that without any distinction of political
parties be is giving reservation for special
trains. He has said that they welcome people
travelling more and more and giving more
money to the railways. But, Sir, Shrimati
Indira Gandhi has given a statement that
special trains were not arranged to enable her
people to come to Delhi, On the other hand,
there is information that the Railway people
offered .to help them and asked them to
deposit the money but they have not paid.
Which of these two things is true,, [
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want io know from the Railway Minister.

MR. CHAIRMAN: This does not arise
out of it.

PEOF. MADHU D AND A V. ATE: It
is a very relevant question, Sir. I do not
want to drive a wedge between..

i HFY AL I A AT L
{Interpuptions)

Yo By TUIEA : F FT.T 3, WU
TITTS EI BT Y

MR. CHAIRMAN: He is going' to reply.
(Interruptions).

PROF. MADHU DANDAVATE. Sir, I
do not want to induct any politics into this
question. Let me make our position clear.
Whenever our officials expect any extra
rush on any line, they provide additional
bogies and, if necessary, additional trains
so that other passengers are not disturbed
at all. Wherever we expect this extra
rush—whether belonging to Congress (I)
or Congress or AITUC or RSS, we are
not concerned about it—we provide extra
bogies additional trains. We are con-
cerned with clearing the rush. Wh(-n ever
thev make the payment for reserving the
bogies, the bogies are mad”
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available on that particular day
(Interruptions). Sir, as for the particular
question as to whether Congress (I)
Workers made the payment or not,. I have
to say that that a party is permitted to step
into the train only when the payment has
been made.

Underground railways in Metropolitan
cities
*323. SHRI RAM LAKHAN

PRASAD GUPTA: SHRI
BHAIRAB CHANDRA

MAHANTI1 : SHRI
HAREKRUSHNA
MULLICK:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether the question of providing
underground railways in the
metropolitan cities like Delhi, Madras
and Bombay has ever been examined;
and

(b) if so, what is the approximate
expenditure involved" in each case?

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE): (a)
and (b) A statement is laid on the Table
of the House.

fThe question was actually asked on
the floor of the House by Shri Hare-
krushna Mullick.

Statement

(a) Yes, Sir.

() The approximate cost of the mass rapid wansit svstems at the 1974 price level are as

follows:—
Bonthay :
6ith Corridor
Clost
2th Coaridor
Clost
Madras

Cost
Delhi

Cost . - . .

34 kms, Mainly nn surface butincluding « km
underground,
Rs, 160 crores,

27 kms. including 19 kms. underground,

Rs, 450 crores,

22 ks, including about 1 km underground
and partly elevated.

Rs, 154 crores,
36 kr. underground g7 kms surfac

Rs. 870 crores



